53 Written Answers

fagre s & @ ameTe 9% faQy frr
Y ool oy M H axfre &
agq fawrd qomelt serfar @it st < o
gort ¥t frafr agd & famw & W
SEaTE A 57 & fag e feg o <@
€ N 3T gaEwy aftFrt @)

Floods in U. P.

*137. SHRI RAM PRAKASH : Will the
Minister of IRRIGATION AND POWER be
pleased to State :

(a) whether a study of flood trends in Uttar
Pradesh in the past 20 years was recently con-
ducted by the State Irrigation Department ;

(b) whether the Study Team has envisaged
the investment of Rs. 400 crore to solve the
flood problem ir the State and the Union
Government have been approached for special
grants for the purpose ; and

(c) if so, Government’s rcaction thereto ?

THE MINISTER OF IRRIGATION AND
POWER (DR. K. L. RAO) : (a) to (c). The
Government of Uttar Pradesh are yet to pre-
parc a comprehensive plan of flood control in
the State after carrying out a detailed study of
the floods and flood damage particularly in
recent years in the various river basins of the
State. However, in October, 1971, they had
estimated the likely cost of future flood control
measures in the State based on a rough study
as Rs. 400 crures. They had also indicated that
for the implementation of such a huge program-
me, Central assistance would be required.

The question of Central assistance can be
considered only after the comprehensive plan
and the programme of works is received and
examined at the centre. However, the Centre
has agreed to provide special financial assistance
with a ceilling of Rs. 10 crores outside the plan
during the last 2 years of the current plan for
the speedy implementation of some priority
flood control works in the State.

Rules for promotion of Class Il Officers
of Railway A Depa; t to
L R. A. Service

#138. SHRI K. SURYANARAYANA : Will
the Minister of RAILWAYS be pleased to
state:

(a) whether any rules have been framed for
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the promotion of Class II Officers of the
Railway Accounts Department to the Indian
Railway Accounts Service and if so, whether
he would lay a copy thereof on the Table ;

(b) whether any ratio has been fixed for
the promotion of such class II Officers to
Senior Scale of the Indian Railway Account
Service and if so, what ;

(c) whether such ratio is observed Railway-
wisc or on all-India basis ; and

(d) the number ot Class I Officers of the
Northern Railway who are at present working
in the Senior Scale and holding independent
charges outside the Headquariers office and
the number out of them who are Noo-
Graduates ?

THY MINISTER OF RAILWAYS (SHRI
T. A. PAI) : (a) The rules regulating promo-
tion of Class II Officers of the Railway
Accounts Department to the Indian Railway
Accounts Service, framed in consultation with
the Union Public Service Commission, are con-
tained in the Indian Railway Accounts Service
Recruitment Rules, 1966. An extract from the
relevant Rules is laid in the table of the House.
[Placed in Library. Sec No. LT 3287/72].

(b) No.
(c) Does not arise.

(d) Four—2 out of these 4 are Non-

Graduates.

Number of Wagons supplied for transpor-
tation of Cement and Iron

#139, SHRI M. S. SANJEEVI RAO:
SHRI E. V. VIKHE PATIL :

Will the Minister of RAILWAYS be pleased
to state :

(a) the number of wagons supplied during
the last two years for the transportation of
cement and iron from the Centres of produc-
tion to different parts of the country ;

(b) whether in both these years wagons
supplied by his Ministry met the demand
fully ; and

(c) if not, the extent to which the demand
was met in both the years ?
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THE MINISTER OF RAILWAYS (SHRI
T. A. PAI) :
(Figures in 4-wheelers)

AUGUST 8, 1972

1970-71  1971-72

(a) Pig iron and B.G. 597,192 407,637
finished pro-
ducts from iron

& Steel Works M.G. 14975 18,197

Cement B. G. 330,2)0 323,548

M.G. 203,536 222,153

(b) and (c) Against the anticipations, the
actual mevement of cement and iron and stecl
during 1970-71 and 1971-72 were as follows :—

(Figures in Million Tonnes)

Anticipations  Actuals

Pig iron and 1970-71 6.1 6.2
finished stecl 1971.72  6.30 5.99
Cement 1970-71 107 11.02
: 1971-72  11.50 11.20

Kan Canal in Panna District,
Madhya Pradesh

*140. SHRI NARENDRA SINGH : Will
the Minister of IRRIGATION AND POWER
be pleased to refer to Unstarred Question
No. 4063 dated the 6th July, 1971 and state :

(a) whether further study on the centrally
sponsored ‘Kan Canal’ in Panna District of
Madhya Pradesh has since been completed :

(b) if so, the outcome thereof ;

(c) whether Government propose to start
construction work in near future ; and

(d) if not, the reasons therefor ?

THE MINISTER OF IRRIGATION AND
POWER (DR. K. L. RAO): (a) to (d).
Irrigation is a State subject and planning in-
vestigation and conmstruction of irrigation
schemes is done by the State Governments.
The Government of Madhya Pradesh have
indicated that the project is still under investi-
gation and has not been included in the States
Fourth Plaa.

Writlen Answers 56
R t g Teach over appot
ments made in Department of Mathe-
matics and Statistics in

Delhi University

1001. SHRI ONKAR LAL BERWA : Wijll
the Minister of EDUCATION AND SOCIAL
WELFARE be pleased th state : :

(a) whether is has come to the notice of Uni-
versity Grants Commission and Ministry of Edu-
cation that there is a great resentment among
senior and qualified teachers over appointments
made in the Department of Mathematics and
Statistics in Celhi University ;

(b) whether recently some junior teachers
have superseded senior teachers in the Depart-
ment of Mathematics in the Post-Graduate eve-
ning Institute of Delhi University ;

(c) whether some senior teachers have
resigned as a protest for supersession by the
junior teachers and if so, the names of teachers
who have resigned and the reasons given by
thew ; and

(d) the steps U. G. C. propose to take to
check these manipulations ?

THE MINISTER OF EDUCATION, SO-
CIAL WELFARE AND CULTURE (PROF. S.
NURUL HASAN) : (a) A Lecturer in the Insti-
tute of Post-Graduate (Evening) Studies Delhi
University has represented against the selection
of a person jonior to him in service for the post
of Reader in Mathematics in the Institute. The
General Body of Delhi University Mathematics
Teachers’ Association has also passed a resolu-
tion that justice has not been donc in making
the selection.

(b) Selections for the post of teachers in the
University are made on the basis of the rc_t;'o-
mmendation of the Selection Committees consti-
tuted for the purpose in accordance with the
Act, Statutes and Ordinances of the University.
There is no provision in the Statutes of Uni-
versity for selection for the post of Reader on
the Lasis of seniority from among Lecturers
already in service. The question of supersession
therefore, does not arise.

(c) No such case has come to the. notice of
University of Delhi.

(d) Dees not arise.





